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Anti-Cow Slaughter Agitation

2354. Shri N. S. Sharma:
Shri Sharda Nand;
Shri A. B. Vajpayee:
Shri Brij Bhushan Lai:
Shri Ram Gopal Shalwale:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether it is a fact that the agi­
tation to ban cow  slaugher is  still 
going on in the country;

(b) the total arrests made up-to- 
date; and

fc) the class and facilities provided 
in the Jails to such agitators?

The Minister of State in the Minis­
try  of  Home  Affairs  (Shri Vidya 
Charan Shukla): fa) to (c). The agi­
tation for banning cow slaughter is 
reported to be continuing  only  in 
Delhi and some parts of Utatr Pradesh,

According to information received 

so far the total number  of arrest-, 
made is 26,148, Information  is still 
awaited from  the  Government  of 
Bihar, Jammu and  Kashmir,  Maha­
rashtra, Mysore and West Bengal and 
will be placed on the Table of the 
Houso.  The agitators  are  provided 
with Class and facilities according to 
the rules on the subject.
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Employm~nt for l.T.I Trainees 

2358. Sbrimati Tarkeshwarl Sinha: 
Wtll the Minister of Labour and Reha-
bilitation be pleased to state: 

(a ) whether 1t 1s a fact that a large 
nttmbcr of persons trained by the In-
dustrial Training Institute under the 
Ministry of Labow· and Employment 
are not able to get employment es-
pecially in the States of Bihar and 
West Bengal; and 

(b) if so, whether Government pro. 
P<>Se to provide them with JObs? 

The Mla.bteT of State ln the Minis-
try or Labour, EmplOJJllfllC. -8d Beba-
736 (Ai) LSD-4. 

bWtatloo <Sbrl L. N. MJahra): (a) The 
position is as under:-

-No.· of pmons 
Jcdaretl 
successful 
since beginn-
ing of Third 
Plan upto 
3H-1967 

No: o(ii-· 
1naincc on the 
Live Regis· 
tcrofEm-
ployment 
F.xchenges 
as on 31-1-
1967 

All India • -- .- 2,27,.225 33:758 
West Bengal 19,691 5,7~6 
Bihar - · ___ 2r,476 S~J.~ 

(b) Apart from the fact that deve-
lopment o! industries, expansion o! 
transport and communications and 
other project~ mcluded in the Fourth 
Plan are expected to crc<itc larger em-
ployment opportun1t1l'S for the un-
e mployed inc:ludm~ crafhmcn trained 
a t the Indust ria l T1 <i t01n~ lns titutt>s, 
Governme nt ii. cxammtng the question 
separate!)'. 
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